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BEFORE THE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI

Original Application m. 73/2026

JOGHA SINGH ...APPLICANT

vtrRsus

GOVERNMENT OF NCT OF DELHI & ORS. ...RESPONDENTS

I, Lakshay Singhal S/o Late Sh. Sunil singhal, aged about 32years,presently posted

as District Magistrate (South), having office at The office of District Magishate

(south), M. B. Road, Govemment of National capital of Delhi, (hereinafter referred

to as the 'answering Respondent') and do hereby solemnly affirm and declare as

under:

1. That I am currently holding the post of District Magistate (South) and

competent to depose by way ofthe present affidavit on behalf of the answering

Respondent.

2. That I have gone through the contents of the present application i.e., O.A. no.

73/2026 filed by the applicant and has understood the same and is competent to

swear this affidavit. It is submitted that everything is prohibited unless

specifically a[[owed.

'J' R. K. Trioathi
Adtiocrtr,

App. by G0YL or
NCT of l..Islhi

Reg. l,lo. 3602!25
Exprry 0t 28/0 1/2030

+

$sl.

IN THE MATTER OF:

REPLY AFFIDAVIT ON BEHALF OF THE RESPONDENT NO. 1 TO 4.
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3. That I have read and understood the contents of the present affidavit and state

that the facts stated herein are true and correct to the best of my knowledge on

the basis ofthe records available and/or accessible to me.

4. That it is submitted that the answering Respondent is filing the present affidavit

in compliance of the order dated 30.01.2026. The relevant portion of the order

dated 30.01 .2026 reads as follows:

" ...4. To ascertain the correct posi.tion at the ground level, we

deem it proper to appoint a Joint Committee comprising of (i)

DFO, South, (ii) representative of RO, MoEF & CC, Lucknow

and (iii) District Magistrate, South District. District Magistrate,

South District will act as a nodal agency in this Joint Committee.

5. The Joint Committee will visit the site, ascertain the extenl of

the trees which hwe been cut and the persons responsible for the

cutting of those trees and also ascertain if there is any valid

permission existing for fetting of those trees. The Joint

..Committee will submit the factwl status report along with its

'ecommendations and suggestions. Let this exercise be

mpleted by the Joint Committee within six weela and the

rt be filed immediately thereafter..."

t it is submitted that in compliance with the directions of this Hon,ble

Tribunal, the Office of the District Magistrate (South), Gor4. of NCT of Delhi,

issued a letter bearing no. F. No. Reader/DM(south)120261191-195 dated

R

App.
l.ralhofNCT

36023/25No.Rsg
n03028i01Explry
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09.02.2026, whereby 13.02.2026 was fixed for conducting a joint inspection at

the site in question. The copy of the letter bearing no. F. No.

ReaderlDM(Sofih)/20261191-195 dated 09.02.2026 is annexed herewith as

Annexure - l.

6. That it is pertinent to mention here that on 13.02.2026, the Joint committee

conducted a site inspection at Manchanda Farm, chhatarpur and found that 2g

trees had been illicitly felled, damaged, or subjected to attempted felling

without obtaining prior permission under the Delhi preservation of rrees Act.

The committee identified the farm owner as responsible for the violations and

recommended imposition of environmental compensation along with

immediate protective and remedial measures for the remaining trees. The copy

of the Joint Committee report is annexed herewith as Annexure - 2.

7. That it is humbly submitted that the answering respondent has the highest

respect and regard for the orders of this Hon,ble Tribunal. The present status

report and its annexure(s) are being placed before this Hon'ble Tribunal for its

consideration and further directions, if any.

Answerrng Respondent

GT: ,.SJ

R. K. TrlPathi'
Adiocrb

App. by Govt. of
NCT O{ IJ€IhI

Reg. tll 36023/?5

Apiry Dt 28/012030

ATT

PUBLI

ts
L'i ,l.,1:i- At_

2 4 FEB 2020
.a7 ..
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O rrIC E O II TH E DISTRICT IUA.''SRATE/COI,I,ECTOR 
(SO UrH}REvENUti DErARTMT;Ni; cd1"n t*] *c" or Drr,rM.B.ROAD, r{ Ew DtirHrii oora

F.No.Reader/Dttt (South) /z o, u
Date: ot-ol_lo{r

RIYTSIID NOTICI, FOR INSPTCTION

whereas' tlte l'lon'ble National Grye]] 'l'ribunal, New Delhi, in o.A. No.73/2026 titled lo.qfio
ilie** 

ors' vs' Government of Ncr of Dethi & o;";;l;r- ortrer a.t-,i-ro7b ifzaza,elirected'as

"ro sscorto in lhe correct position.ut the grounrl lew:l, we deent it pruper ta uppoint a Jaintcammittee comprising of (i) DFa,soatft , (ii) repreientative of fro, Mr,EF & cc, LucknoLand (iii) Disffict Magistrute,Sbut/r oistrict, iittilrt Magistrate, south District will ttct os anodal ogency itt this Joirtt connnittee". s. l'he Joint cotnntittee will visit the site, ascertainthe extent of the trees which hove.been.at airl thepersons responsible for the cutting ofthose trees and. also_oscerfildn tf there js nrry ualid permlss ion ixisting fir felting af thosetrees' The Joint Committee will submit ths {uctual srorus *ioit itong witlt irs
recommenrlo0tons nnd suggestion$. lea this sxsrci.rs he completed hy the/oint Ckrmnriftr:e
wftlrin six weeks ancl the report be liled immediately thereofter,."

And whereas, in contpliance with the aforesaid order, tlre Disrict Magistrate (south) has
been designated as the Nodal Agency for the f oint Conrmittee comprising the foltowing members:

i. Dl;O fSouth)
ii. Represelrtative of llO, Mol:'t;&CC, l,ucklrow
iii.DM [South)

Now, tlterefore, in conrpliance with tlre above directions, a ioint inspectiurr lras brerr r*-
scheduled far 73/O2/2026 at 11:00 AM at Manchanda Farm bearing Kh.No.l01,102,103 and
60 in Ambedkar Colony, Chhatarpur, New Delhi. The meeting point shall he the Conference
Hall, Offtce of the District Magistrate (South).

You are hereby requested to be present at the above-mentioned date, time, and venue for
the site inspection.

This issues with the approvalof the Competent Authority.

Reader DM (South)

Copy to :-
1. The DFO [South], Forest Departnrent, Shootirtg Range,'luglrlakabatl, I)elhi.

2. llepresentative of ll0, MoliF & CC, Lucknow, Sth Floor, Kentlriya Bltarvittt, Sector [], Sectur't\,

Aliganj, Lucknow, Uttar Pradesh 226024 (through enrail rnt:i:.lll*:rttllltrt)trrLrrl*l
rh.la,l(ilttic.irt).

3. SDM {Chattarpur), M.l}.ltoacl, Saket, Ncw Dclhi, llcpresetttltivn ul District Mngistrrtr

(South).
4. iHO polirc Station Mehrauli witlr the direction to provicle sutlicient police persottttel aluttg

with lady constable on the above rnentioneel date, tinte atttl vettue.

Copy for information:-' i. The DCI'}(South), Mayfair Garden, l"lattz Khas, New Delhi'
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JOINT COMMITTEE REPORT

IN THE MATTER OF

Original Application No. 73 12026

Titled as

Jogha Singh & Ors Vs Govt. of NGT &Ors.

l. Background:

Hon'ble NGT, Principal Bench, New Delhi was pleased to pass the order dated

30.01.2026 in the matter Original Application No.7312026 titled as Jogha Singh

&Ors Vs Govt. of NGT & Ors. and direct to visit the site, ascertain the extent of

the trees which have been cut and the persons responsible for the cutting of

those trees and also ascertain if there is any valid permission existing for felling

of those trees. The Joint Committee will subrnit the factual status reporl along

with its recommendations and suggestions.

Relevant para of the Hon'ble NGT order is as below: -

"....4. To ascertain the correct position at the ground level, we deem it

representative of RO, MoEF& CC, Luclcnow and (iii) District Magistrate,

South District. District Magistrate, Sofih District will act as a nodal agency

in this Joint Committee.

Inr'<,c L.]]- sdq$rt'F'
15

proper to appoint a Joint Committee comprising of (i) DFO, South, (ii)

Page 1
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5. The Joint Committee will visit the site, oscertain the extent of the trees

which have been cut and the persons responsible for the cutting of those

trees and also ascertain if there is any valid permission existing for felling

of those trees. The Joint Committee will submit the foctual status report

along with its recommendations and suggestions. Let this exercise be

completed by the Joint Committee within six weeks and the report be filed

immed iately thereafter

6. List on 06.04.2026. ..... "

(A copy of the order of Hon'ble NGT is annexed as Annexure No I)

In compliance with above said order, the following officials were

nominated from the concerned Depafiment:

a. Dr. R.B. Lal, Scientist 'F', MoEF&CC, RO, Lucknow.

b. The District Magistrate, South Delhi, Govt. of NCT of Delhi

c. The Deputy Conservator of Forests, South Delhi, Govt. of NCT of Delhi.

2. Inspection of Joint Committee: The Office of the District Magistrate

(South), Govt. of NCT of Delhi, vide letter dated 09.02.2026, has proposed

the Joint Committee site visit for 13.02.2026. A copy of Notice for

Inspection is annexed as Annexure No 2. In this context, Joint Committee

has conducted the site visit on 13 .02.2026 wherein following Officers were

present during the visit of the day:

Page 2 15
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(i) Dr. R.B. Lal, Scientist'F', MoEF&CC, RO, Lucknow.

(ii) Shri Ankit Kumar, IFS, Deputy Conservator of Forests, South Delhi,

Govt. of NCT of Delhi.

(iii) Shri. Piyush Kumar, IAS, SDM, South Delhi, Govt. of NCT of Delhi

on behalf of District Magistrate, South Delhi.

(iv) Shri. Bakshinder Pal Singh, Range Forest Officer, South Forest

Division, Govt. of NCT of Delhi.

(v) Shri. Sewa Ram, Forester, South Forest Division, Govt. of NCT of

Delhi.

(vi) Shri. Manoj, Beat in-charge, Chhatarpur, South Forest Division, Govt.

of NCT of Delhi,

3. Discussion and Observations of the Joint Committee

The following discussions were held and observations made by the Joint

Committee:

(i) The representative of the Delhi Forest Departtnent infbrlned that:

a) Information regarding threat to trees and ongoing felling of

trees at House/Plot No. B-134, Gali No. 4, Ambedkar Colony,

Chhatarpur, New Delhi was received through Green Helpline

ID Nos. 20255646 and 20255647 dated 28.10.2025 and

K Page 3 of 15
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29.10.2025, respectively. (Copy of stme is tnne-red as

Anne-rure No 3)

b) Subsequently, complaints were also received by the Quick

Response Team (QRT), South Forest Division on 02.11.2025

and 15.12.2025.

c) An offence under the provisions of the Delhi Preservation of

Trees Act, 1994 was registered against the owner of Manchanda

Farm, House/Plot No. B-134, Gali No. 4, Ambedkar Colony,

Chhatarpur, New Delhi.

d) A Restraint Order was issued vide office letter dated

30.10.2025, and a Notice under Section 3 I of the Delhi

Preservation ofTrees Act, 1994 was also issued on 30.10.2025

appear on 31.10.2025 to ascertain the factual position and

determine the extent of the oft-ence. (Copy of stme is tnnexed

e) Further infbrmation in the matter was received through PCR

Call Infbnnation (GD Nos. 0ll3A, 0l l44. and 0l l5A) dated

15.12.2025 from Police Station Mehrauli, New Delhi. (Copy of

same is tnnexed os Annexure No 5)

f) During the inquiry proceedings, it was observed that trees at the

aforesaid site were fell

e4of15

aged and heavily pruned without

to the owner of Manchanda Farm, directing the concerned to

as Annexure No 4)

K
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obtaining prior permission from the competent authority, in

violation of the provisions of the Delhi Preservation of Trees

Act, 1994 and other applicable laws in force.

g) In exercise of the powers conferred under the Delhi

Preservation of Trees Act, 1994, an lnterim Order was passed

by the Tree Officer (South) vide order dated 04.02.2026

native tree species under the supervision of the concemed

Forest Beat Off-rcial within thirty (30) days from the date of

issuance of the said order. Each sapling shall be of a minimum

height of 6 feet, with a collar girth not less than 10 cm and a

nursery age of at least five (05) years. The plantation shall be

carried out at the same site or at a nearby suitable location. All

saplings shall be properly protected and maintained, and their

survival shall be ensured for a period of seven (07) years,

including replacement of casualties. An undertaking to this

eflect shall be submitted to the Office of the Tree Officer

protected. A detailed Compliance Report, along with geo-

coordinates, geo-tagged photographs, plantation details and the

undertaking, shall be subrnitted to this Ofllce within seven (07)

pdays of completion of

e5of15

ation.

directing plantation of 250 (Two Hundred Fifty) saplings of

(South). All existing trees at the offence site shall also be duly

a5

9119



tqlc

h) A letter dated 09.02.2026 was issued from this office to the

Station House Officer, Mehrauli, New Delhi, seeking necessary

assistance fbr conducting a detailed investigation in respect of

the alleged illegal felling/threat to trees at Property No. B-134,

Manchanda Farm, Vasant Kunj, New Delhi. (Copy of same is

annexed ss Annexure No 6)

(ii) The representative of the Delhi Revenue Department, during

inspection, informed that Khasra No. 60 falls under Abadi land,

whereas Khasra Nos. 100, 101, 102, 103 and 105 are classified as

Forest Land.

(iii) During the visit of the day, the Committee has counted the existing

Trees and noted that there are 125 number of Trees, as follows

Table 1: Nos. of Trees at Site as on 13.02.2026 (Within Boundary of the

Plot). Photographs areannexed ssAnnexure No. 7

No.

S Species Name

(Local Name)

Species Name

(Botanical Name)
Numbers

Total

I Bakayan Melia azedarach 20

2 Subabul Leucaenaleucocephala t6

-J Vilayati Kikar

\

Prosopisjuli/lora 13

15
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4 Shahtoot Morus alba ll

5 Gular Ficusracemosa 08

6 Neem Azadirachtaindicq 06

7 Pipal Ficusreligiosa 05

8 Pilkhan Ficusvirens 04

9 Beri Ziziphusmouritiana 06

0310 Jamun Syzygiumcumini

H o I o p t e I e a i n t e gr ifu I i a 03l1 Papadi

t2 Semal Bombax 02

0213 Papita Carica papaya

t4 Amaltas Cassiafistula 01

l5 Bottle Brush Callistamon 01

r6 DeshiKikar Acasianilotica 02

t7 Shisham Dalbergiasissoo 01

l8 Siris Albizialebbeck 01

t9 Khair

\

Senegalia catechu 01

age 7 of 15,/ K
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Total r06

Table 2: Nos. of Trees at Site as on 13.02.2026 (Outside around the

Boundary of the Plot)-Photographs areannexed asAnnexure No. I

\

No.

S Species Name

(Local Name)

Species Name

(Botanical Name)
Numbers

Total

05I Bakayan Melia azedarach

2 Jamun Syzygiumcumini 03

1J VilayatiKikar ProsopisjuliJlora 03

4 Shahtoot Morus alba 03

5 Papadi H oloptel e a inte gr ifu I ia 0l

Ficusracemosa 0l6 Gular

7 Bottle Brush Callistamon 0l

8 Alstonia Alstoniqscholaris 0l

9 Un-known 0l

Total

N

l9

8of15K
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(iu) During the inspection of the above-mentioned property, it was

observed that certain other trees are also standing within the premises

However, upon examination, the said trees do not fall under the

category of "trees" as defined under the provisions of the Delhi

Preservation of Trees Act, 1994 (DPTA). Photographs are annexed as

Annexure No.9

(u) During the visit, the Committee has also counted the

felling/pruning/damage of Trees and noted that there are 28 number of

felling/pruning/damage of Trees, as follows:

Table 3: Nos. of Felling of Trees observed. Photographs are annexed

asAnnexure No. 10

S. No. Species Name

(Local Name)

Trees Girth

(cm)

Total Numbers

I Neem 175 Illicit felling

2 Sires 65 Illicit f-elling

aJ Neem 223 Illicit felling

4 Neem 153

\

Attempt felling through

girdling. However, tree is

currently standing.

9of15K
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5 Neem 210 Attempt felling through

girdling. However, tree is

currently standing.

6 Pipal 190 Illicit felling

7 Subabul 3l Illicit felling

8 Pipal 240 Main/Principle Branch

Cut, however rest of the

tree is standing as on date.

9 Neem 47 Illicit felling

10. Neem 205 Illicit felling

Illicit fellingll Neem 146

t2. Neem l13 Illicit felling

l3 Neem 103 No sturnp found as on

date but one pit was there

as of today (as per report

dated 15.12.2025)

t4 Neem 205 Illicit felling

15. Bakain t23

N ./

Illicit felling

10 of 15K
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16. Siris A:79

B:28

A branch of the tree is

standing on site where as

B branch is cut

t7 Siris 56 Illicit felling

Illicit f'elling18. Bakain 133

43 Attempt felling. However

tree is healthy

19. Bakain

Bakain 90 lllicit felling20

A branch cut B branch cut,

C branch of the tree is

standing on site.

21. Bakain A:85

C:l 19

B:28

Illicit felling22 Bakain 60

23 Subabul 28 Illicit fblling

24 Shahtut 105 Illicit felling

25 Shahtut 108 Illicit felling

26 Neem tt7 Illicit felling

27. Pipal 122

[,/

Illicit felling

ge 11 of 15K
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28. Pipal A:150

B:130

'A' is cut and 'B' is

heavily cut and has

become unstable; it may

fall during storm/heavy

wind and may be treated

as felled.

(vi) Persons Responsible for felling of Trees: The Plot/Farm Owner,

Manchanada Farm, Plot No. 8-134, Gali No. 4, Chhattarpur, New

Delhi. The interim order dated 04.02.2026 against the alleged tree

offence is annexed as Annexure-l I

(vii) Details of permission for Tree cutting obtained by Manchanda

Farm, if any: No prior permission was granted by the Tree Officer

(South) for the illicit tree felling during the period under reference.

(viii) Details of kml. file analysis using Decision Support

System:Annexed os Annexure No. 12

tK

Page 12 of 15
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L.g.nd
t' Manchanda-Form-Chhatarpur-Khasra-100, 101, 1 02, I 03 and 105

I _L.lNnA -

3. Recommendations and suggestions by the Joint Committee:

(i) The Committee has recommended taking adequate measures to protect

the standing trees on which the illicit felling was attempted

Structuralintegrity of vulnerable trees to be ensured.

(ii) Adequate measures be taken to protect the trees standing along the

boundary/outside the tin-shed of the said premises

(iii) Imposition of penalty @ Rs. 1,00,000/- per tree felled as per the order

issued by Hon'ble Supreme Court of India, in the matter of Writ

Petition (Civil) No. 13381/1984 M.C. Mehta Vs Union of India &Ors.

(iv) All the existing trees in the premises to be adequately and effectively

protected from damage including the native species of shrubs at the

site.

Page 13 of 15

Manchanda_Form_Chhatarpur_Khasra_1 00, 1 01, 1 02, 1 03 and 1 05
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t (i) All the waste and concretization around the existing trees to be

imrnediately removed.

a/-<1/
(Dr. K B. Lal)

Scientist 'F', RO MoEFCC,
Lucknow

( Kumar) (Shri

Deputy of
Forests (South Delhi)

District Magistrate
(South Delhi)

)

m

Page 14 of 15
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Item No. O2 Court No. 1

BEFORE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 7 3 / 2026

Jogha Singh & Ors Applicant(s)

Versus

Government of NCT of Delhi & Ors. Respondent(s)

Date of hearing: 3O.01 .2026

CORAM: HON'BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON
HON'BLE DR. A. SENTHIL VEL, EXPERT MEMBER

Applicant: Mr. Tarun Cummra, Advocate

ORDER

1. In this Original Application (OA), the applicant has alleged illegal tree

cutting in Manchanda Farm bearing Khasra Nos. 1O1, 102, 103 and 60 in

Ambedkar Colony, Chhatarpur, New Delhi. The applicant alleges that the

illegal tree felling has been done by the Respondent No. 9 and the trees

have been cut during the night in clear violation of the Delhi Preservation

ofTrees Act, 1994.

2. Learned counsel for the applicant has referred to the photographs

which have been filed from Page 59 onwards in support of the plea of illegal

felling of trees. He has further submitted that a complaint was made and

the Range Officer, South Forest Division with the approval of the DFO

(South) had pass the restrainment order dated 30.10.2025 but even

thereafter the illegal felling of trees has continued.

3. Issue notice to the respondents. Applicant is directed to serve the

respondents and file affidavit of service at least one week before the next

date of hearing.

1
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4. To ascertain the correct position at the ground level, we deem it

proper to appoint a Joint Committee comprising of (i) DFO, South, (ii)

representative of RO, MoEF & CC, Lucknow and (iii) District Magistrate,

South District. District Magistrate, South District will act as a nodal agency

in this Joint Committee.

5. The Joint Committee will visit the site, ascertain the extent of the

trees which have been cut and the persons responsible for the cutting of

those trees and also ascertain if there is any valid permission edsting for

felling of those trees. The Joint Committee will submit the factual status

report along with its recommendations and suggestions. Let this exercise

be completed by the Joint Committee within six weeks and the report be

filed immediately thereafter.

6. List on 06.04.2026

Prakash Shrivastava, CP

Dr. A. Senthil Vel, EM
January 30,2026
Original Application No. 7 3 / 2026
AS

2
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{fgfl{*"r,r Forest and Wildlife Helpline

CompLaint Status
Name: Rijwan ali

Calf ld: CALLI D20255647

Calling Type: Complaint
Complaint Type: Trees

Sub Category: Ongoing felling of trees

Species:

Tehsil and Beat: Mehrauli (Mehrauli, Chattar Pur & Raj Pur Khurd

Village) (Mehrauli)

Address MACHANDA FARM near chhatarpur temple
Date & Time of the registration: 29-10-2025 1 2:39:55

Officer Post: Beat

officer Name: PANKAJ s/o Raghubir

Action taken by the Forest Officer: 17-12-2025 21:53:41

Date & time of Action: 17-12-2025 21'53:41

Application Status: Genuine Complaint
Details The report is submitted to DCF (South) office.

Application Call lD Calling Dcoument
Status Number Type

Genuine

Complaint
CALL|D20255647 7529949866 lmages

h"ry3 >t4-
1l(a.o

@

Genuine

Complaint

CALL|D20255647 7529949866 Before

Action

lmages

https://ghl.eforest.delhi.gov.inA/iewStatus_dashboard.aspx 1.,2

r
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-?lrc.At\r Forest and Wildlife Helpline

Comptaint Status
Name: nitin
Call td: CALL|D20255646

Calling Type: Complaint
Complaint Type: Trees

Sub Category: Threat to Trees

Species:

Tehsiland Beat: Mehrauli (Mehrauli, Chattar Pur & Raj Pur Khurd
Village) (Mehrauli)

Address ambedkar colony near mata ka mandir chhatarpur delhi
Date & Time of the registration: 28-10-2025 19:15:32

Officer Post: Beat

Officer Name: PANKAJ s/o Raghubir

Action taken by the Forest Officer: 0i -1 1 -2025 15:18:37

Date & time of Action: 01 -1 1 -2025 1 5:1 8:37

Application Status: Genuine Complaint
Details

w
50lea.o

Application Call lD
Status

Genuine

Complaint

Genuine

Complaint

Calling
Number

Dcoument
Type

CALLID20255646 956020827'l lmages

CALLlD20255646 956020827 1 Before

Action

lmages

https://ghl.eforest.delhi. gov.inA/iewStatus_dash board.aspx 1,11

.rra'
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GOVERNMENT OF NCT OF DELHI

OFFICE OF THE DY. CONSERVATOR OF FORESTS (SOUTH)

NEAR DR. KARNI SINGH SHOOTING RANGE

TUGHLAKABAD NEW DELHI '110044

Email ld- dcfsouth'delhi(agov'in

h*r^"*n \1a

D.,.d 3o//'/2f

4*9-
Range Forest Officer

(South Forest Division)

This oflce is in receipt of a complaint regarding violation of Delhi Pressrvation of Trees

Act, 1994 by damage of tree at House/Plot No' 8-134' Gali No' 4' Ambedkar Colony'

ChhatarPur' New Delhi.

ln this regard. the site has been inspected by the officials of South Forest Division'

Department of Forest & wildlite and it has been reported that illegal cutting of trees have been

found due to construction *ork uy the plot owner, 
-House/plot 

No. B- r 34, cali No' 4'

Ambedkar Colony, Chhatarp; 
"; 

Delhi and Prime facie' this is violation of DPTA' 1994

because of the on-going construction work'

Accordingly. the Plot Owner' House/Plot No' B-134' Cali No' 4' Ambedkar Colony'

Chhatarpur, New Delhi is o'aeiJ to stop work that may damage trees and environment' on the

sitelocatedatHouse/PlotNo'g-t:,+'GaliNo4'AmbedkarColony'Chhatarpur'NewDelhiin

F. No.- 510/ro(S )/Toct2o2st VTqg
REST RAINMENTO RDER

order to prevent any further harm to the trees'

This lener issued with the approval of DCF (South)

To'

The Owner/Manchanda Farm'

House/Plot No. B- 134.

Gali No. 4. Ambedkar ColonY,

ChhatarPur, New Delhi
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GOVERNMENT OF NCT OF DELHI

OFFICE OF THE DY. CONSERVATOR OF FORESTS (SOUTH)

NEAR DR. KARNI SINGH SHOOTING RANGE

TUGHLAKABAD NEW DELHI -110044

F - 5lo/To(s)/Toclzo2sl t'{.tl{9 Dated 3"llo f tf
F S

U

whereas, a complaint was received regarding the alleged tree offence committed at

House/Plot No. 8-134, Gali No.4, Ambedkar colony, chhatarpur', New Delhi without

permission, which is a violation under the Delhi Preservation of Trees Act' 1994'

And whereas. the site of alleged tree offence was inspected by the oftrcials of the South

Forest Division, Department of Forests and Wildlife, GNCTD and illegal cutting of trees in the

said propertylareahas been found'

',And whereas, the statement/attendance of the person (s) addressed in this notice are required

to find out the factual position and to determine the extent of offence according to its merit'

Now, therefbre. you are directed to appear be fore the Tree Officer (South)' as empowered

u/s 3 I of the Delhi Preservation of Trees Act' 1994 on 3i Lo D-S at t 5'.5 f Pmin the

office of the DY Conservator of Forests cum Tree Officer , South Forest Division, Near Shooting

Range, Tughalkabad, New Delhi- I 10044, failing wherein, the said matter will be heard and

determined ex-Parte.
o1t

1c

Tree Officer/ DY. ator of Forest (South)

Tughlakabad, New Delhi

To,

The Orvner/Manchanda Farm,

House/Plot No. B-134,

Gali No. 4. Ambedkar ColonY,

Chhatarpur, New Delhi

PleaseNote:- 1. Carry a copy of valid lD poof while coming for the hearing'

2. Authorization letter is mandatory if the aJdressee of this notice is not attending the hearing himself/herself

26136



o

firagttttt,t - S . / Ll y!
< t//t-

f ,. ' .- -.-i.rit he lOtest- O!{rrp r
Ne-arrl %4,

U
hooI''-oa'l
AgJEs$a\

.s tJ b3-e c} i - -ro 
fi-t w i n$t naH o n W*a*d

OL fe_e-t

h -i g\€Ll & )4,
ll o o40-

Ltc lan lasta 1
o - Bf9 ,(J

*-1"e1-it 4 Flbr-r.ro Jr-oI orr rslrrlrr
th ?oua 6;ej"on cnpr,/au) .pc<CLJJ Ou^1 o.,74,
tOA.d4A tqA \jq Re,r"i"e4 Lr.;.n u f-oltouts
lhanCtanda fdm C,\a-L,",to + A,nb4Jt2-4/ tolatty
?@t"r paAaa'ttea ae b4rLl 6a he-sz.on
444; ry 9Bq1 ozct1>9,eszoro alzt,qb-tscqzoso

O 
v*"' r(,,'J'

.t \_tisiley' .ln 6po)- toL\ut -r4 Q-ooF o( frces

hauz b+t, lottnl On "l+< abl* lroPerfi, L *'ootc-
pnohff{aph 0{- t!- my lhone and et a aarutd
\ril.l" -U4 al p-0j0,|.1 60.

-T+ark.{ny -t-t-< Fuat- \zlant.ruar A ?Euette4
+i ih{4Jh:rua Jk Abonha*t/an4 lakz
a?Propnai< a-r')ion

Loo'7 €huoMl si4 he* bz
I. t)o antg ol pc(. &U

Pn'hiie,pt ol Lppl-g*o
Pc("a4 u a

a

A

/,''o

t d,.

*W,q
94ol Mehrault I

$\eh./ au t s
, - qqrs1$rv

Qu

vt

27137



aun

-lravt
-f!g g gir

F afrii
f 1^ fr *f; 9' t:: 7.

lJa^(dY
2rdist); i E,;
a F 

-F.l aa 
-d Ge

F = 
rrF iFx z4\J l.i ..

dZ. tir'z
t
i.,tp
A

\c&t,
\o
t$,

z,
o
hJ

F.,

n
o?A
rJ
FrlIt

o
o

U'

.&
a,-

AIJ
l-L-rz
-r-,i
-Ar

H
L

-\lF{

n
(

-l=
=i4-L-?id aA

G
a

Ei
l.J Ilrr-
Atr

eF

l,
n
zw
v
h
fr
>?
n
h-u
b
z,

-AUTA

r.r\\\q
|)J
!., -,i;

$HE[$[EgigE'

nggflni$i ;fifi
gE 

fg +?'#$ flfi
glndiflael[s

?#frn## ffiril
a*{*fr$r#flr lg
ffi,#$.#f;',.'frF,,,,

F{
i,
*.
ll
r!
Cl

r,
>

28138



llistric( :

Dete:

sou'm (Dtir"ru)

t 5/t t/:o:.s

[.$i./Sectirxr : M I il lR./tl,rLI

'l'ltrte: l.l:I.l;51

Entry illrde For:
Rcnh / I{rme / pls No. otlrolirr. (}lliccr :
I{&1D CONSTAI}I-E i I{At\.t Klsltr\N l\{tiuNrv* 1ti094.593

cD Tlpqs) : Infonrnriou

GD Subject: pclt CALL INFORNIATION

GD Brief :

NOTE: .COI\{PUTEIT COPY

GD No.oot? Acrion Thkeu:r'ENDTNG Brief-gH Wfq qd e lil, m Hc O1 vrDE DD No _ t7A,IEA AND leA DT Isrl:izs qIeIf, q-s tF-rci +1 pcncal-r- F{ffi -llioil ,.* .ALL {R rFrHC IIrl Erflrg srAFF qrq rilffiI {dcil-.pc& cALL I,TANcHANDA EARI' .,ALr No*ffi#ffi#:T*ffifrffiffi_S*f,mffi
HousE -b ri(r il,trE r4-r5 ts st Eq ry i* trftjtd'r{!fr| ikn i **#'fr'*H *H.***%uffi ffi eru,*s,-#*w*:m*m;SENIoR oFFICER EIf..w sllq 9r q'l rtb w ftW FoREsr oo*o*rn*ri'+ ;;; t';*iSENI.R*"mmXg,ffimi&ml
ffiqqarrtEfla

GD No. : 0t t3A

Siguattue

II
I

HB{D CONSIAI}LE / RAtvI KISI{/IN

U\-'-l
]

.-J

t
(;IiNIiItAI, I}IAItY
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Dlslrict :

l!:tlc:

soultr (DELIrr)

l5i I 1120t5

GI) I$e(s) : tuifornrntiou

GD SubJcrt: ICII CALL INOROMATION

NOTE: COMPUfiiR COPY

GIINIIIIAI, T}IARY
P.S.lSee I lon : MEIIRAULI

'I'lnre: l4:34:fr

Entry- llllde thr I
Itenk / Nrnre , pI$ FIo. o[ Prrllcc Olliccr ! .,

I{EAD CONSI}\BLIi / Rfu\{ KISIIAN IUETTN^48094503

GD Bricf . .',itii
GD No.oots .{.crion l'alicn:tlliNDtNc tlricf.litl $tTq qal B FF rn HC 61VIDE DD No - l7C
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TEAM PERDEEP + 3 srAl:r! riflrry:trrluifnmtt sil rgoro wq6rendqt.F,rfrgq8ffirARra
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h"rcaty.-L yk
GOVERNMENT OT NCT OF DELHI

DEPARTMENT OF FORESTS AND WILDLIFE

OFFICE OF THE DEPUTY CONSERVATOR OF FORESTS & TREE OFFICER

SOUTH FOREST DIVISION
TUGHLAKABAD, NEW DELHI - 7].OO44

File N o. 545/To (S) lT oC / 2025/V7o1, -oq- Date: d o2 6

To,

"l-ire Station House Officer,
Police Station lvlehrauli'
Neiv Delhi- l 10030

Strbjecr:Requestforflssistancefordetailedinvestigationregardingillegalfelling/threatto" 
trecs at 8-134' Ambedkar Colony, Chhatarpur' New Delhi'

Ir is intbrnred that information regarding threat to trees and ongoing fetling of trees at House/Plot

No. B-1i4. Gali No. 4, A.b;k;;6;roiv, cntuturpor, New Delhi was received through Green Helpline

tD Nos. 20255646 ana zozss,{it aar"i'z8.to.zoz5 and 29102025, and turther through QRT visits

conducted on 02. I 1.2025 and 15.12.2025, respectively'

Andrr,lreleas,furtherintbrmationinthematterwasreceivedthroughPCRCaltlnformation(GD
Nos.0ll3A,0lt4Aand0il5;;;ted 15.t2.2025),forwardedbyyourofficevidediarydated15'12'2025'
Police Station N{ehrauli, Nerv Delhi.

Arrdwhereas,theabove-mentionedmatterispendingbeforetheCourtoftheTreeofficer(South)
vide Crse No' 510/ 2025.

It
Tribunnl
De lhi.

is t'urther. intbrmed that the matter has also been taken up before the Hon'ble National Green

. r'icle Original Application li". ZSliOZe, Jogha Singh & Ors' vs Government of NCT of

ln vierv of the above, it is requested to kindly extend necessary assistance and cooperation for

carr.;-ing out a detailed investigation into the illegal tree offence reported at B-134, Ambedkar colony'

Chltatarpur. Nerv Delhi,

l. ldentit'ication ofthe persons involved,

l. Collection and preservation of physicat, electronic and documentary evidence'

3. Recording of statements ofrelevant persons,

TheassistanceissoughttoensureeffectivecompliancewiththeprovisionsoftheDelhi
l,r..,servation ofTrees Act, 1994 and to facilitate a legally sustainable investigation.

-l'his 
issLres rvith tlie approval of the Competent Authority'

1vcc\ l't/
Range Forest Officer

South Forest Division

(lop) to:

I . The DCF (South) lor kind information' n'la.
Range Forest Officer

I

South Forest Division

38148
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GOVERNMENT OF NCT OF DELHI
DEPARTIVIENT OF FORESTS AND }YILDLIFE

OFFICE OF THE DEPUTY CONSERVATOR OF FORESTS & TREE OFFICER (SOUTH)

TUGHLAKABAD, NEW DELHI - 110044

File No.5 I 0/TO(S)/T OCTZOZS f I 
)'/ 6 2- 6 /D Date: ot4l"e | il

INTERII\I ORDER UNDER THE DELHI PRESERVATION OF TREES ACT. I99.I

Whereas, information regarding threat to trees and ongoing felling of trees at House/Plot No.

B-[34, Gali No. 4, Ambedkar Colony, Chhatarpur, Ne\.v Delhi was received through Green Helpline

ID Nos. 2025 5646 and 20255647 dated 28. 10.2025 & 29.10.2025 respectively.

And whereas, complaints were subsequently received by the Quick Response Team (QRT),

South Forest Division on 02.11.2025 and 15.12.2025.

And whereas, fufther information in the matter was received through PCR Call lntbrmation
(GD Nos. 01 l3A. 0114A and 0115,{) dated 15.12.2025 from Police Station Mehrauli, Nerv Delhi.

And whereas, during inquiry proceedings, it was observed that trees at the aforesaid site were

f'elled, damaged and heavily pruned r,vithout obtaining prior permission of the competent authority, in

I'iolation of the provisions of the Delhi Preservation of Trees Act,1994 and applicable laws in force.

Now, therefore, in exercise of the polvers conferred under the Delhi Preservation of Trees Act,

1994, the following directions are hereby issued:

1. Plantation of 250 (Tr,vo Hundred Fifty) saplings of native species of trees shall be carried out

under the supervision of the concerned Forest Beat Oftrcial lvithin 30 days of issue of this

order.

2. Each sapling shall have a minimum height of 6 feet, collar girth of not less than l0 cm. and a

nursery life ofat least 5 years.

3. The plantation shall be undertaken at the same area or at a nearby suitable location from lvhere

the trees rvere illegally felled. damaged and heavily pruned.

4. All planted saplings shall be adequately and eftectively protected bf installing tree guards and

other appropriate protective arrangements.

5. Complete maintenance (including application of nutrients, rvatering etc.) and surv'ival of all

Page I of2
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\4{
planted saplings for a period of seven (7) years is to be ensured. including the replacement of
casualties. An undertaking to this effect shall be submitted to the Office of the Tree Oft-rcer

(South).

6. All existing trees standing at the abovementioned offence site shall be adequately and

eft'ectively protected from any form of damage.

A detailed Compliance Report shall be submitted to the Office within 07 (seven) days of completion of
the compensatory plantation, containing:

l. Location and geo-coordinates of the compensatory plantation site;

2. Geo-tagged photographs of the planted saplings;

3. Details of species planted, number of saplings, and protective measures undertaken.

4. Affidavit/undertaking for complete maintenance of all planted saplings for a period of seven (07) years,

including replacement of casualties.

Failure to comply r,vith the above directions shall invite further action under the provisions of
the Delhi Presen'ation of Trees Act,1994, and other applicable lar,vs in force, including but not limited

to the Indian Forest Act,1927 and the Van (Sanrakshan Evam Samvardhan) Adhiniyam, 1980, r,vithout

any further notice.
Lo 2l

o,

Deputy Conservator orest & Tree Offrcer (South)

South Forest Division

To

The Or,vner,

B-134, Gali No.4
Ambedkar Colony, Chhatarpur

New Delhi

Copy for information to:

L PA to PCCF & HoD, Department of Forests and Wildlife, GNCTD.
2. PA to CF, Department of Forests and Wildlife, GNCTD.
3. RFO (Land Cell& Legal Cell) and RFO (Tree Cell), South Forest Division, for necessary

action.

4. RFO (South Forest Range), South Forest Division for ensuring strict supervision of the site of
otTence

7L
e1 t0

Deputy Conservator of Forest & Tree Officer (South)

South Forest Division

0
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